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Title: Further discussion on Demands For Excess Grants ( Railways), no. 8,10 and 13 in respect of budget (Railways) for 2012-13 (motion adopted)

HON. SPEAKER: The House will now take up and put the Demands for Excess Grants (Railways) for 2012-13 to the vote of the House.

Motion moved:

"That the respective excess sums not exceeding the amounts shown in the third column of the Order Paper be granted to the President

of India, out of the Consolidated Fund of India, to make good the excess on the respective grants during the year ended on the 315t day
of March, 2013, in respect of the heads of Demands entered in the second column thereof against Demands Nos. 8, 10 and 13."

Demands for Excess Grants (Railways) for 2012-13 submitted to the vote of Lok Sabha

No. of | Name of Demand Amount of Demand for Excess
Demand Grant Submitted to the vote of
the House
(Rs.)

8 Operating Expenses- Rolling 33,88,59,057

Stock and Equipment
10 Operating Expenses- Fuel 658,82,43,046
13 Provident Fund, Pension and 981,95,20,896

other Retirement Benefits

Total 1674,66,22,999

... Interruptions)

HON. SPEAKER: Nothing is going on record except Shri Jagdambika Pal's speech. ...(Interruptions) Shri Jagdambika Pal will start the discussion.
After this, we will take up 'Zero Hour'. ...(Interruptions)

off serBaw ura (safrapisn): srwer adicwn, A snuwt s & 5 @ 3 @A s g B ortad as w3 aa @ E) S a Ja b endw ardor wdl st &, S
So1 & conel dier wAg affEl @ gferfeer 11000 snfei weeargpadl 3 wodfls v swal sivre Ferel aa ugaret o wm wxdl &, smet 32db! s sjarel 6l el &
Feger 3 Aol AR 3A U2 aefl arer 2xror B arpfer <t &) A e o st AR @rp wwn §) S B Had adl, girad G wad wdl Jaw spr & o & va B Aaw ) 3A
et A st arg ala &), sz &, w o1 w1 @I @it &, Yo &l ol Ay 3, a6 AP Siider w1 vw B &) A Adu 3 aorofl A} off of e ol sa s aete g
feem @Y ugelt a2 smeler stor urél stz wordhe Bt @R 1 SN @ste e, aa dac 4G ordl or Ry MACI @2 & s, oré-oré Astonil I uRlsronsl B AW 2
ST

a3 3 Ry fwet aAororel 3 oit arA oot g Yer 3ifeRit B et 53 waor 3t bt o, At sit Jo1 2oromal A Rrw of uf¥err & ale of & Jor AsweA WY G W B e
darr &,...(cerremer) SArE el G G AIS A $A ULl I 8l & yfenugt B &, A e aorofter #dt oft A 53 @ B e agia wa & [ sy wgl aftez o1 A gis S b
woastor @ art g eft, sy wet ord Yo crsor w1 IR B 9RM, Yo Trgel w1 A 8ot B A of ds vadifirorer B wi¥as 8t 3 & w aumr asEl B grn wAswie ol e o var
8)...(craraor) st enzdl-asAst swrar & amsigmal Jfte sl @t 32 ur e o 2w ... (Rwwrer) Sit Yerd eser Gt g &, as gwrar amer 100 wie 3 oft 3w &
2 8)...(wremor) gl suf3ed @t 2 yferora acion wifde, st ot &1 e At arsel &, s@l w2 130 wedie, 140 uzdie, 150 udic snfel o 2 &)...(=mrmer) amsr wél o
ﬂﬁmaaﬂﬂarﬂsﬂﬂﬂm‘mﬁ:}maﬁﬁimmmﬁaﬁmmﬂmﬁbaaﬁm#m;ﬁmaﬁiﬂmﬁﬂﬂﬂﬁ%ﬁﬂﬁﬂmwmaaﬁaﬂ?ﬁm
ST Y FicTe Fellal U2 ugdrot 3f 2Awet & 203, ... =raenon)

T @5 ol e el engel &t and 2t 3 3)... () anft aw St sactaur gan, 39 sacftasor B ag et oot A B G aaw det s fEecht 3 awers,
aﬁmrg;z,@mﬂﬁmaﬁmm%ﬂamﬁmﬂﬁmmﬁwﬂﬁmﬁqzﬁmaﬁmsm & genorid! off aivog Mt St @1 amme & @ & s Moo
Rioil cres o1 31 ot Gadt Qo1 B ks e, 321 s @Y G agrEn &, ARvor 3T 9t SRT EaN ST DY JxIA B, Ao B 22 B, GRAMIon cdlor DY JxA B, 31 FAA YA
gforem 3 sz Y w2 &, T3 3PN arot Asaaet aArgolt &)...(icwerrer) fea 3 3ot oM w1 YeA B I F Abs Tarar 3, Aol $AD A PR i Ftsarser o At e apft
oft g1 agar did B)...(=wenor) #2 corn & Ry smecdter sorar wid, vordte &t o amwr & g Rrt a2s A yaorid} orvog aidt Sft o war &5 am s B sterer wr off goie
%\ammmﬁﬂfﬂwmwgmJﬁzm%wﬁao—a’ia‘iwa‘lﬂz::-mrﬁp..(mua)mhﬂfﬁuﬁa}mﬁﬂﬁgﬁ%ﬂﬁmgmﬁﬁamﬁsmﬁ
didtamz dea 8 2 3, 3uht 3R witard @ 3 3)...(=xeEne) 2h avs A Rech-wiawiar & ard 3)... (o) @ oEiel U2 g g 2t T Bt gomor & ant w2 @ E
l 3D Aer-2mer 3o 3 goie a1 & wdts i anfded @ acer @t 2Aven g Ay, (=rrGT) $d e # aweft smdier sorar urdt, vadie 6 2w @t qurd Yo aear &,
qmaaic—ﬂaﬂJﬁziﬂair-ﬁaﬁaﬁaméamﬂm@...(mua)méﬁmﬁﬁmﬂﬂzwmﬂrﬂaﬂﬁbmaﬁmaéamaﬁnéma'{‘zﬂan%?ﬁrﬁtrﬁﬁamam,
Aiftvor A Yenfel ardl aerdl «ff) ...(mnﬁl)mﬁ@ﬁbﬂwﬁimbﬁaﬁfﬁaﬂémtﬂﬁbﬂﬁbﬂmﬁmaﬁﬁm&ﬁmaﬁm,ﬂﬁ)ﬂmﬂgﬂmmm
2o, (o) amust S 2 s amer Yo @t o off asiedt a0d Breren 3, 302"{35mrm‘1$,ﬁﬁﬁmuﬁaﬂmﬂmﬁ-mﬁmﬁﬁez:smaaﬁgﬂimm
uf¥eiisrorail & o1 asal 3t Jienerer e A, .. (waenst) gion d g r en s dddt Jaes 3 s yrsde-uftera urderafon 3 Srass amsl, g Yo i ds da @ s B



JHaAreeil @l #wetga ), Afdpel a1 wella &l oiél e, .. (o)

arret Sit Yerd &t anudder wize &, apr as 95 e, 98 uldic & o A Famnfde & 2 fas spr Jer 3 e A Fuen war 2@ 3 e IAd ufyareer #, Yo ¥ vetfeasdic &,
Yerd &t FAerdter 3 @ Yord @ G sifer alger Yoy &, 3261 PR & 100 wuw 3 31 95 wuw xrd @2 23 & dl ufa Fuw A FawRs 3 fe Rielt uf¥isem e aAceet i
MAR o1 5 8, A ufvelioroms gt ordl 2t At F ...(wauror) soreft Jicft Sft 9t war en R g1 For uRlSIOTAN @ g Wt B Rre g ar B dlr 3 dact didid sser
1 WA o e d3iel aifser B A o ol B, afes s SFteygeTeT BIsAST B AR FIN A A a1 Rea @ an N sordeedic $ ar & a wivel serdecic
&l ar &, 34 serdecdic ®l oI & AR Bl Fed 3 3ot Aleenal ©f g1 ©BH], Q18 96 gele <ot Dl sl 8l & s aue ul¥Elsmisl &l ad &) i A @ vw ol
mwmﬁgxm,mmﬁm@mﬁﬁmﬁ_eﬁﬁm&ﬁmﬁemamﬁﬁeﬂ. 3reerRll Uacl @RI BXI o 5 dpaet aoie 3 forar Yeenfseil @1 yrawmer
aararaumamamﬂaaifﬁﬁmmmmmﬁmﬁzz:-mﬁmﬁuﬁeﬁﬁmﬂomamaaxﬂsamammmﬁfﬁrﬁmaﬁa@mméméﬁs
gl w ¥eenEl aoreft &, A 9IRIG Aletoller Fict iz TR B AHer A oidens 2xdl eft awilfes orf anf3eil @1 yrauer dact asic & G2 & AT e 3@ J $3 and ot st aurs
ol fop ararofter aicf} Sft et 912 o1 anfell @l detor 3 Aem & 3 SIEl oot AEpIeNal & AGFU MDA &, IAD! A Dol & o1 Aereil=r il sft 321 anst ©1 den @
2| ...(cueremet)

et gy ot 3 fra avs 3 amendt & arg Yo & sicafdber agdt &, el il anuct Sz fép yemer sid} oft a1, sEar-wealtz I uarst uz corer b grR A YR A 3ADT 9 Yo
@l oleafdor w2 ey, omel $3¢ @ Yo 6 dlcafder uz o amg, A sner @l o wdl arendt T aig, & J91 B DewpAR! A wodly AW Hlisal B @ wuT A, ARpor
asoengadl 31 el wdl g1t ordl ety 32t eft ag darell semat 3, Afdser et e et wat A @l Jal gota s 3 oft, SN oifel $ae a5 A5 oy w8, adl u2 ol et YewnfSr
o1% 28 &) agl aw R swer-aseafty, s, Trenien 31 oft sarol saras) Slsal @1 i Rsen &) Bifder i 2 snaer o) Ya & @iy o 21l @ swen & R ora Yer agelt al e agam,
3Tat 32 uf¥aseuoll @Y &1 AP ot Bl art 2 38 &) &1 Waet el elsol ) AP A Sirol B ard ofdl @2 38 &) afew apr [zt Sor 3 e as1 Rt a1 St Geren &, gerfer
w1 darent &, a5 walfefddt wr Jamen e &) apR o1 A a1 o1 iy B wolfrefied 3 &, PR s gladld Qass w2 F sl Jer @1 vw Gt vw SeE A G SR S
At & el ag 3rcEn den; 3ire arsan 6t Refy aer 2 Ry saiesh A difsier spr 3000 fRoeiafles 2, o eltor difSior A us a2 6 3 saiesh uFad & i omar @) 2 3w 42 uz
sz A T &, @l @2 & g2 as A anel arsen A dlor-ar s Reelles dat snedt &, S13 o et 3 anfirrare 2 3a1, Ao aerdl &, spad 3 wador & an wlewsan
Iy Aoord 31 oft &) awft SN 291 ufaseden @53 & R asd @ serepnl A 30 Realfles 61 Ausdt a wEfEes i @ler Jag add iz Jaf AarePEl A 3 @ 4539, el a2 6l
Naster-moraasa B are eltst e uf¥ary & st B e Asit-A1d asar 23531 il iz omar @) et ufdarr A smer Fsass gyt A eI TN AWA F) TSt 3A uldaseust @y
arrasts asvar A fore s aur o1 atareR A g3, SIA anst gfbrn G agedt g€ adts &, e @t oft & 391 sdfts A smer aeren & o Borfder ety A @it o surr asvar A9 offe A o
3URI =0 &) Ay §, sAP aiy I awerefter sief} Sft S e 3ere 3w [ 3eier asie A5 e St ffder fven en B sar s Raida O Rre g2y Burdite 5 e oft
swefefor s sfte Baver Sacrudle 3 oft garer aicft Sft @ it 2 & R gt Sor B @dst siforareil @Y Sor A Wieerdt g2 avzar d e gort vw Bwe et @3, o g sifa B
el B e vas arver & e sifa A5 &lor ag wEr @l A @5 ety g Aoeme A Jofl, omag 3w [Gon 3 oft usell ars sicyrern ez 32 o A usear w3 3 & sl B
s A Raser Saerdle sicf) of asar en @5 &1 Yed a5 el w3y, & 261 & 3l 33 w3y, @) Aol a¥dl & aig Jealel forfdr i A ¥ B wWiewfel u2 &8, s Rugt B
amem&fmméawﬂé‘ﬂsammbaﬁmmmamrzaﬁ%ﬁﬁmﬂa}mﬁ:qﬁuﬁ:mgﬁeﬁ.ﬁaﬁ%ﬁm&ﬂamﬁﬂamﬁamm&m
et &l Yerd at forsftasaun ordl sz 33 &) anfl fee ol Yer &t romn Yforor A5 clell of 51 2rarel @) 3orn 3 & FWsEn & 7R oG s uféaa Aaez 6 3@ Ll sdzen §
11 gome snfEeil yferfeor dlor adls clell @) uw Sers A gadl sPis A ool @ e ol 8) B adls A Jor B saor clell B e az &, 21 @ comn oot 33 ot 3, a2 3
6 & 3 adl B adlds A 3a1d5 e dsefdor st yase en &, alistol w1 yaeu Sl & A 3ol 861 Wl Ydotl Blcl & ol 3 Irsin § [ geie s arasd Ser & o wad &
eiforen &, enswenrsel &, da enswellsal 3 3 38 awt s Bifde dis A 5l e & 3w storen B, o1 B amigme 3, anvign &, 3o AWensl 32 raisnal o1 Aw B Bk
ez 3 &t Al Serat 28 dicft Sft, senar asredt AN A5 Fmer-mer sar feflr drenal & er 2 za Mz el @) oft BrAY B B e, Biver sedzedie b R it Geanfda
@3 <Y 3t &9 Ioi Fexz WA CTUr 3 ittt st Y R Frorefter aicft oft 3ar R 3 Reron M & )

arrat el of @l wep Daft Berfer an 28 & 5 &t sruefl 321 3e1d B Eaoileilsll @ wrselser ofl won uSen, 3aa snyfor sft avzen uSem wiar 20t ubRefern fRwa ol 5¢ o
serell @ dev enfdor Broea xem@ & arn iz seresfl & 391 $ov anfthvor RBieew & xera ol O asreor aitel $fR¥en & amdt onfSel 3 3 siftosier snfdai SHhier Ao el comEn
800 snfai arrst e 3 serll B e enfthor & xR Aot B are Birer ¢ oY Fanfdew & @5 st ojw2rel Yo oY g3 o anfai HRer At 3, 3ord Gisri @) aa Jan
A clert & 3 333 of dadr 33 Gor @ Ja dleon 8, Aftvel &2 TiorR, &2 adl, Rriol vo orlaw @df smor ar Bietfa a2 w7 8, odl aR 3uam O orlaw 8,
3rueTIer @l &), ondi-fAais 8, 333 serall wfdonsai st & 75 2 ag 3a wrlaw # ol uga uren ) gadt aew Yo & s A s aga @S oAt Bl &) a4 Mt A 3
ardl anar o5 33 gersft B dee enftbor Bieesr @t i @t 3 Roaal et e@B) @l dlor 3ad R Brder &, @ aftmfel & soflin oo saadd 8plt 7o ol a6l
PR @i v ol 6t Se3 enfibor wmad & SR o asi A slurer &1, oiPIg2 8l, Dlely2 8, dXleld al, st B adl sufden & St eelf, Hiia Sot el sl anar @dl o1 adl
3T Wb A U a1 2 5 anfden de & 3@ &) 3w 3w 3 ot aicfl Sht o @ a1 B Iurr asven uen 5 aet Jor B emswensal B &x wad &, Jor & ensal wad
&...(curaurer) sma e, & arn, Aftsor 45 ol 3 325 wreor 800 anfEen Hidrer gf)  wwrswn § @5 330 st Aoft anfdu 5 sorot [er @l e@l, @@l ordl aney ¢ soft
s 3t forfier efta 3 wae & b Sit A gore 3, a6 wRYPe eerel 3 dasz B AR &, 31 adf o axdl Yerd uz St gara ag vat &, 3 Awaetr 3 it wal & smaeaar
3, PR R 3ot a1 Yo & wiewwt uz 8 wn Yeonf3kit 3 &1, Brr a3t 3 v @i #Aot ust, apft fisdr it o are 3or aR s @il @ fewe dor 3 weeref! &t % 2,
aiftpor aRN 5 3@ v frere 3 §-fewfEer & amemr A uia 3 2w somR fease o1 SIS, Aftper Rt a3y 3 st Aféer 6t urerelt ag 2 &, spr wdl aerss A, sy A,
fasrz A faocht amon 8 Y adtoi-ndloil Sor B wowel e ordl Breredt 3; 3o war 3 war oit G3ierRt Yo uz & Pz & aiiz R uen Yer B Rarn o gRmld a1 Ao ordl
3,aa'?ﬁmﬁsﬂﬂrﬂaﬂaﬁmmﬁ::-mﬁmsam@am@ﬁﬁa@mmm&éxﬁfq{lﬁ.amﬂmm%%ﬁﬂ\mﬁagﬁéaﬁg,amaﬁ
T JGIOTPRY af SIieY 3)

ﬂmaﬁngﬁﬁmmmsﬂama,a‘b‘tm&z::-lar201243ﬁ1641mﬁsmmﬁa&mmmﬁnmﬁyﬂ@%sﬂmaﬁmﬂmgﬁsmml}
13ﬁﬂmmzﬁiaﬂqﬁ%rsmmﬁgméﬁmw&ﬁaﬁﬂﬁﬁaﬁmmﬁaﬁmmaﬁmam Jigol of Brer asie @1 qidisrer fpen & 3
Fareht Fiepfer <t &, apr 323Y st Gen 2t 2l & At 331 3t A s 3 Yo of @IS esarA wnfoier &t 3, 3t oft aamEE) seft A A 3 FwrsET § 5 SN B ver. e,
aretdte &, Sit fwelt sreldfe &t qeren 3, Ston fiwer el war en b zar aer digfere Asrt ordf soms), aftw s S o gistacet 21 21 ¥ Far 8FY, &1 For! TT B
EaTdt Iep12 of g T A fere S fem e fas gar anor areY feit 3 aifor sitgar Yrstacar WY uset WA WA s of & o aifer siger Yotacar B fére dan o e SMA ot Far A
stﬁhiazﬁttilﬁ-:::rﬂnmé?ﬁﬁwu#ﬂﬁrﬁﬁﬁh&ﬂrﬂaﬁuﬁmq\aﬂﬁhmmmﬁammﬁ-@a.a‘].& &t IR woft, 331 9w S sy A aiist
afteSior A distar &1 24 eft, St goar frey oft W5 iy 3 oueft &, org oft A5 iy A, gy afiz davor ierdt Sft A5 & A, For o Sigl 3 ot 2, 3o fere 100 av3rs oen f=n
e fis2 freaft afiz smagerpar g¥, 3@ aga sect & sieaayz A siist #ftcedar A Jissar & omel, v @wa A o 150 Rpciaftes @ v orf gissier Yo anger 521 J91 B gissar
A5 dta uz g[sor on 2 & Al 9 s & v 5 TP w1 ot wen &, 2 I A war A ww S orf arsor B o 3l s Sor A ww A w154 qasd g 2@ F 3 e o
121907 asits su? &t smagersar &) 53t add A Sior woasker it 8, aimer 42 31 woasfer A5 wEr 521 Sor 3 aar 3 §, B fwe 1920 wiis & snageasar &) safefer aast
¥ 166 gistacer aer 22 2, Breht 34789 wdis &t 8, Sicar 331 mes A ot o1 3 okt aor 2 &, A 362 gistacr ac 12 &, ot ¥ gistaca &) A e w2 gu &, A st
o1z B ordl 2, A Nwa @ ahorordi A, ard ag orf arser & 21 dor woasker B & a1 sakior B 8, 362 Wskrer ac 3 2| sof AT aad B ) wRad Bt B Re 3w
1,58,616 as3tg &t anagerasr 3 oY 321 Iddotr 3, F AAwsnT & [ aidt Sft yemer @, .. (wrmemor)

3 et Y frore 3z cjon af s ¢ fa5 amer ot Qecrar e @z 3 &, ol a1 disil w1 df war en @5 e fereds Rfdsgr @1 a1, $or wr an iz 5 arl owaz g diSer



gstaca & =1 serediade Hiiferdisr ve Yerd Feoi, Yerd ¥29ia uz oft S fiwa 6l soro1 o diser ¥l G A, P el Tk @od A, Afdsar et AreTofl 3idf} Sft wa
32 & v gn aefl Feoiw & Fma-uer g, Feoia B Awid uz, @iy, gurewd} Sft o Fad serer s Sor A Facwar aifirmer w2 SR R e, Yo 3 oft ol usch @ b gan
for aa 2ft A1iE) @) dhane.ea. of @ oft.ow, o wiorclt wier fpen diiz wdl o @l Facoan aifirer @1, AW AfRIel BT Ud FAIE DRiaH acrl k1, BREl &1 ARG T6
o 3z gatel Wewnd Bl AT 3 el Reder 6, are B Awrd i & o) a8 bR U 6dl R g ARG 91, a8 CRIIR T 38, iy, i ur BRI a3 3 drt
61 ofts At 3 afie et adids 3 apft oft ag ew A it Touifafaferdt aidt 3 afie Fegiar uz siced Adt & A Facaan Jifirme & e oft A OrRiGA e 391, 31 Avaod 3 A
arl g 5 ot dyear uidiRnioer & anT & e diga 3w &, 3t v der Hiaferdt o1 ot 339w 8, 37 oW @ #ft s oY ...(@waurer) Sit Aotofter #icdt St s & & o
36D Gl 3599 &I, 8 e Aolacl @l 1 b & el Jerd @ ¥o FamacFd! aemos! 3y 3361 Sl Jeaiol dal o1 b &a S cier ot 20 uadie sl @i, Sil sAr! §31 I6RT
1.14 e fepeiniies & arsa &, 3! 1.38 e fisciiies ©w@)) ...(@mmer)

@ anf3adt @ @wem? el ar xea wFen) fod ol s @ Ae Bret & s siurer & enoneaz E)E of Yo csel aond eff, 33 arc @1 aa adl ordl) aner alurer w1
g1 &, agelt, agasa, yrazdt i 33 agsa A, gpazdt A w2 gz, Iadlen, sateisn, aifl, wclicmas A0 gu MTEIGR v o Yo cirgol 1 AT B bl &, F WA &
fop 331 amorefler #icft Sft o1 amearzrer oft féen &, 321 ord csor @) fifd di7 A AP e geie & Fdlpltr yorer ©E), BRRI @ wa A on St v 1600 freefies carmyz 3
Jiiet 3 R oiuret <t ien frerd! &, agi @ s sii siurer & enfepEll @t Fien et

#AdIGeN, S 3 yemerd] Sft aluret s & da 3 sed 3l olure & dia o ore e o gpFaa &8¢ &) & Al ared & b asell A Siase ulwe, geart 3T BIoAIs, b AR I
aime, 1 sme 3fi2 orurer A5 ear itz oft asdta an a5

getall asadl gu 9 st swielor a¥er g

SHRI KALIKESH N. SINGH DEO (BOLANGIR): Madam Speaker, with your permission I speak from here.
MADAM SPEAKER: All right.

SHRI KALIKESH N. SINGH DEO : We have seen that the excessive expenditure has become a perennial problem. It is not new. Every year the
Government tries to balances its Budget. But because of faulty assumptions of revenues as well as faulty assumptions of expenditure, every year, for
the last four years, we are seeing an Appropriation Bill being put retrospectively. Now, since the Minister is a Chartered Accountant, I am sincerely
hoping that he would be able to better balance his books. However, the Railways does not seem to have learnt its lessons. The fact is that the
Railways is unable to make most efficient use of the resources that it has in its hands. For example, in the current Appropriation Bill, which seeks to
appropriate almost Rs. 2,719 crore for the year 2012-13, we find that despite six revenue grants, one segment of capital grant, ten revenue
appropriations, and two segment of capital appropriations, and despite obtaining supplementary provisions, in all five appropriations, we find that
there is still an element of outstanding revenue which needs to be appropriated.

This is a failure not only for the Ministry's planning mechanism but also the failure for the Ministry's financial outlays, which they are unable to meet
successively for the last four years. This has been mostly on account of an increase in the pensions, an increase in the cost towards human
resources, 31 per cent increase towards pension, 19 per cent towards fuel, and 15 per cent towards rolling stock and maintenance.

We know that the fuel prices are down now. In that case, at least for this current year, the hon. Minister of Railways should be able to balance his
Budget on account of fuel expenditure. However, we do not understand whether the Railways has actually taken into account the huge outlay it has
for the expenses on people. We find that the Ministry is still planning to increase the number of people it has. In fact, I believe that Indian Railways
would be having the highest number of man power for the amount of trains it utilises. That is because of the lack of utilisation of technology and lack
of utilisation of innovation. That is why we have successively failed to meet and balance our Budgets.

I hope the hon. Minister will take that into account. For example, let us look at the real estate that the Railways has and the way they have
planned to build factories, the way they have planned to build more railway lines, etc. we find massive delays happening in the construction of
railway lines. I would like to quote to you the railway line which is very dear to my heart, to the people of my constituency, the Bolangir — Khurda
railway line, which was sanctioned 25 years ago. However, we find that the pace of development of that line is extremely slow.

I am glad that the hon. Minister recently signed an MoU with the blessings of the Chief Minister of Odisha. The Chief Minister of Odisha has
agreed to give 50 per cent of the cost as well as the land towards this railway line. For that I congratulate both the Chief Minister of Odisha as well
as the hon. Minister of Railways. However, if we do not plan the execution of this line correctly, we will find that delays will happen, cost over run
will happen, and time over run will happen. We will again come back next year to appropriating more money on this Budget if we are not able to
complete the line in time.

Many times the Committees have actually examined the accounts of the Railways, both in the Standing Committee and in the Public Accounts
Committee. Consistently they have pointed out that there is poor Budgetary planning, there is poor execution on behalf of the Railways. This is not
new. I would like to know categorically from the Minister of Railways, when he gives his reply, as to what steps he has taken to ensure that in the
future that the Budget will be balanced and that the Railways will keep to the time line and to the cost line that they have committed to.

For our State of Odisha, some very important works have been kept pending. One is, we have always demanded from the Party's side, the
inclusion of a new Rajdhani Express, via Sambalpur from Bhubaneswar to Delhi.

13.00 hrs

This will not only increase revenue generation of the Indian Railways but also add to the viability of one of the most profitable States, Odisha
contributes a large mount of revenue to the Indian Railways. It is going to add to the viability of that. In fact, for increasing the passenger as well as
freight traffic, a lot of doubling of lines is required. We know that most of the mines are located in Odisha; we know that the Ports are located there;
we also know that a lot of Steel Plants are coming up there. So, a lot of doubling of lines is required. A lot of capital contribution is required. I am



happy that the hon. Minister has allocated Rs.3300 crore — I think that was the figure for Odisha — for this year. Even with that figure, the East
Coast Railway gives a revenue of almost Rs.15,000 crore to the Indian Railways. I think more money should be spent in the State of Odisha to
develop the infrastructure to ensure that revenue generating areas actually get the importance they deserve.

Lastly, I would like to say that yesterday we had a Question on Water Vending Machines in the Indian Railways where the hon. Minister of State for
Railways was answering. He said that they are going to put some clean drinking water facility in various Stations. There is going to be a requirement
of two or three people for each vending machine. Again, I would say that the Indian Railways are going to add to the personnel cost and the
operating cost of the Indian Railways. These are small yet important matters. It is important that the Indian Railways and the hon. Railway Minister
think of more innovative methods to provide services which are essential and required without adding to the personnel cost and operating cost of the
Indian Railways. I would like to suggest to the hon. Minister that he should use the Self-Help Groups to run these Water Vending Machines instead of
hiring people for the Indian Railways and increasing the pay roll.

My Party believes that chemical toilets, bio-digestible toilets should be used excessively. While we can aspire to have bullet trains, while we
can aspire to have world-class stations, if we are unable to provide basic amenities and basic services to the rest of the stations, to the rest of the
trains, it has no bearing on the people of India unless we can provide these basic services. So, I would also like to ask the hon. Railway Minister to
ensure that all major stations get handicapped-access for the people of India.

With these words, I conclude. Thank you.

HON. SPEAKER: The House stands adjourned to meet again at 2.15 p.m.

13.02 hrs
The Lok Sabha then adjourned till Fifteen Minutes
past Fourteen of the Clock.
14.15 hrs
The Lok Sabha re-assembled at

Fifteen Minutes past Fourteen of the Clock.

(Shri Hukmdeo Narayan Yadav in the Chair)

DEMANDS FOR EXCESS GRANTS (RAILWAYS), 2012-13 Contd.

HON. CHAIRPERSON Shrimati R. Vanaroja.

SHRIMATI R. VANAROJA (TIRUVANNAMALAI): Hon. Chairman, Sir, Vanakkam. 1 wholeheartedly thank our beloved leader, hon. Chief Minister of
Tamil Nadu, for this opportunity to take part in the discussion on the Excess Demands for Grants pertaining to Railways for the year 2012-13.

A cursory look at the document presented by the hon. Railway Minister shows that an excess expenditure aggregating to Rs.1,674.66 crore had been
incurred under Voted Expenditure of grant Nos.8, 10 and 13; and another Rs.1.29 crore under Charged Appropriation Nos.3, 4, 5, 7, 8, 11 and 13.

Under Grant No.8 - operating expenses rolling stock and equipment — an amount of Rs.33,88,59,000.57 was spent during 2012-13 mainly under
Diesel and Electric Locomotives due to more expenditure towards staff cost. The demands for excess grant also include some payments incurred and
not anticipated earlier for repairs and maintenance of permanent way and works, plant equipment and motive power.

Another demand for excess grant pertains to fuel expenses due to increase in the prime cost of HSD Qil in diesel locos and increase in rate of energy
purchased from outside sources than anticipated. There is a demand for excess grant due to some more payments pertaining to Provident Fund,
Pension, and other retirement benefits to employees than anticipated.

The hon. Railway Minister, in his Budget Speech this year earlier; had highlighted the plan of Railways to mobilize an amount of more than Rs. One
lakh crore through investments from external sources. The hon. Railway Minister had also proposed a new infrastructure financing mechanism. As a
new initiative — first of its kind in the country — the Tamil Nadu Infrastructure Fund Management Company which had been launched by the hon.
Chief Minister of Tamil Nadu Dr. Puratchi Thalaivi Amma has been functioning successfully.

The Vision 2023 document released by hon. Dr. Puratchi Thalaivi Amma highlights about 10 very important railway projects which are to be
implemented in Tamil Nadu at a cost of Rs. 1,88,400 crore. The 10 important rail projects relating to Tamil Nadu are:

1. Complete doubling of Chennai-Kanniyakumari line;
2. Freight line between Sriperumbudur-Guindy;

3. Chennai-Thoothukudi freight corridor;



4. High speed passenger rail link between Chennai, Madurai and Kanniyakumari;

5. High speed passenger rail link between Madurai and Coimbatore;

6. High speed passenger rail link between Coimbatore and Chennai;

7. Chennai-Bengaluru high speed rail link;

8. Chennai-Bengaluru freight corridor;

9. Avadi-Guduvancheri rail link; and

10.  Avadi/Tiruvallur-Ennore port link

Other than these 10 projects, another 217 projects are also identified in the Vision 2023 document.

I wish to urge that as stressed by hon. Puratchi Thalaivi Amma in the Memorandum submitted to the hon. Prime Minister, these railway
prajects should be given utmost priority and the State Government concerned should be made a stakeholder. The Government of Tamil Nadu has
informed its readiness to the Union Government regarding implementation of railway projects under Public Private Partnerships.

I urge that a dedicated freight corridor should be set up between Chennai and Tuticorin. I also urge the Railway Minister to organise special
fund mobilisation drive for implementation of high speed rail links between Chennai-Madurai-Kanniyakumari and Coimbatore-Madurai.

I urge upon the Ministry of Railways, as demanded by hon. Puratchi Thalaivi Amma, for early consideration and approval of these projects.

It is learnt from the Railway officials that some of these projects, most notably the doubling of the Chennai-Kanniyakumari broad gauge line
and the Avadi-Guduvancheri and the Avadi/Tiruvallur-Ennor port link are being taken up for implementation. I request the hon. Railway Minister to
kindly ensure that adequate funds are allocated for the early completion of these projects.

I expect that the Chennai-Bengaluru freight corridor and the Chennai-Bengaluru high speed passenger rail link would be high priority projects
under the Chennai-Bengaluru Industrial Corridor promoted by the Department of Industrial Policy and Promotion of the Government of India.

Tamil Nadu is a progressive State which is at the forefront of attempting innovative means of raising funds for infrastructure development. Tamil
Nadu infrastructure Development Board under the Chairmanship of hon. Chief Minister of Tamil Nadu Dr. Puratchi Thalaivi Amma, has approved the
development of the Madurai Thoothukudi Industrial Corridor as an integrated project. This corridor includes two sets of projects, industrial node
development and trunk infrastructure projects.

Three of the trunk infrastructure projects proposed under the Corridor are railway projects:
1) Chennai-Thoothukudi freight corridor,
2) Chennai-Madurai-Kanyakumari high speed passenger link, and
3) Coimbatore-Madurai high speed passenger link.

As proposed by Vision 2023 document, these projects are to be implemented in the Public Private Partnership mode through a Special Purpose
Vehicle of Indian Railways and Government of Tamil Nadu. Hence, the Government of Tamil Nadu would be willing in principle to enter into a
Memorandum of Understanding to set up a Special Purpose Vehicle to promote these three railway projects proposed in the Madurai-Thoothukudi
Industrial Corridor.

A good number of projects announced in the previous Railway Budgets had raised public expectation considerably, but the work on these projects
has been very slow. Hence, I request you to kindly allocate sufficient funds in the Budget to expedite the completion of these projects.

I would like to mention some of the Railway Projects relating to Tamil Nadu for which the work is yet to commence.

1. New line from Morappur to Dharmapuri

2. (a) 5t and 6" line on Chennai to Villivakkam and
(b) New line from Villivakkam and Katpadi Sections

3. New line from Chidambaram to Attur via Ariyalur
4. Doubling from Trivandrum to Kanyakumari

5. Doubling Jolarpetti-Katpadi-Arakkonam

6. From Bodinayakanur to Kottayam

7. Doubling from Renigunta to Arakkonam

8. 34 and 4" lines from Attippattu-Gummidipoondi



9. New line from Jolarpetti to Hosur wia Krishnagiri

10. New line between Mayiladuthurai-Tirukadaiyur-Tharangambadi- Tirunallar-Karaikal
11. New line from Ramanathapuram- Kanyakumari via Thoothukudi-Tiruchendur

12. New line between Karaikudi-Thoothukudi via Ramanathapuram

13. New line from Karaikal to Sirkazhi

14. New line from Salem (Namakkal)-Karaikal via Perambalur, Ariyalur

15. Doubling from Irugur-Podanur

16. Doubling from Thiruvananthapuram to Kanyakumari via Nagercoil

17. New BG line between Madurai (Bodinayakanur) and Ernakulam (Cochin)

18. New line between Dindigul to Kumuli via Bodi and Theni

19. Doubling and electrification of Madurai-Kanyakumari via Tirunelveli including Nagercoil Junction Terminal facilities
20. New BG line between Chennai and Sriperumbudur via Saidapet

21. New line between Thanjavur and Ariyalur

22. New line from Madurai-Karaikudi via Melur

I earnestly request you to kindly look into the demands pertaining to the railway projects in Tamil Nadu with due consideration so that we are not
deprived of infrastructure development especially that relates to Railways.

With these words, let me conclude. Thank you.
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DR. RAVINDRA BABU (AMALAPURAM): Hon. Chairperson, Sir, I thank you for giving me this opportunity to speak.



First of all, I extend warm greetings and gratitude to the Railway Minister for carrying out such a massive scale service to pilgrims attending
the Pushkaram at Rajamundry. The credit for it directly goes to the Railways. Without such a massive scale service of the Railways, Pushkaram
would have been a big unmanageable event. Railways have rendered immaculate and impeccable services. The morale of the railway officers was
very high. So many trains were introduced by the Railways, without even our asking for them. They have easily attended to all the pilgrims coming
from all over India.

We thank you very much, Sir, for extending such a great service during the time of the Godavari Maha Pushkaram. On behalf of Telugu Desam Party
and on behalf of Shri Chandrababu Naidu Garu, we extend our heartfelt gratitude and greetings to you, Sir.

Sir, Andhra Pradesh has been formed recently. We are lucky to have Madam Sitaraman here in the House. While urging her to use her good offices,
we reguest you to introduce a new A.P. Express. After bifurcation, the earlier A.P. Express has been renamed as Telangana Express. The new A.P.
Express should start from Visakhapatnam.

Andhra Pradesh has the longest railway line, almost measuring a 1,000 kilometres, but we do not have any railway maintenance or coach factory, or
any such activity related to trains. Therefore, I urge upon the Railway Minister to please consider setting up such facilities in the residuary State of
Andhra Pradesh so that it can lead to the generation of some employment.

I would also earnestly urge upon you to please give us the Railway Zone that you have been promising to us. So far, the Minister has not fulfilled
that. On behalf of Telugu Desam Party and on behalf of the people of Andhra Pradesh, I would request you to consider the setting up of a Railway
Zone. It will create a lot of goodwill for the Railways.

Above all, the Railways have promised the Konaseema railway line a long time back, that is, when the Budget was projected to be Rs. 800 crore,
which now has gone up to Rs. 1400 crore, but nothing has been done. In this Railway Budget, the Minister has not introduced any new railway lines
or any new trains, and he had only promised that he would complete the pending projects. The demand for this Konaseema railway line has been
pending for almost 15 years. On behalf of the people of Andhra Pradesh and on behalf of the people of Konaseema area, I would like to inform you
that we do not have a railway line at all; we have not even seen a train. Please think about setting up this Konaseema railway line. It will cater not
only to the needs of the people, but also it will encourage eco-tourism. The whole Konaseema is like Kerala. It will also enhance cargo movement
generated in the KG Basin. Konaseema is the hub of Krishna-Godavari Oil Basin. It will also give you a lot of revenue. I have already submitted a
detailed report on how Konaseema railway line will become economically viable, or how it will become another Western Railway or Central Railway
in terms of economic earnings. Please look into this matter earnestly.

I would also request you to please think of ordinary people, for example, BPL card holders, travelling without any facility of water or food in long
journey trains. They used to get free and concessional tickets before. Please reintroduce free tickets in respect of BPL card holders. In future, please
think of introducing new trains and free tickets to cater to the needs of BPL card holders.

Sir, the train track between Howrah-Chennai via Visakhapatnam is the longest train track. The cyclones that usually affect the coastal area disrupt
the traffic between Visakhapatnam and Tuni. There is an alternative proposal which was already submitted by the Member of Parliament from
Anakapalli. Please look into that matter. It will take care of the cyclone affected railway lines, whenever a cyclone happens.

Kakinada is another town in East Godavari District, which also requires a new railway line connecting Pithapuram with Kakinada. Please think about
this.

I thank you very much for the introduction of Tuni-Kotipalli railway line during the Pushkaram. I want the Railway Minister to make it a permanent
feature for which the people will be grateful to you, Sir. I wish you all the very best. Thank you.
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SHRI V. ELUMALAI (ARANI): Hon. Chairperson, Sir, I thank you very much for giving me this opportunity to participate in this discussion. I also
whole-heartedly thank our beloved hon. Chief Minister of Tamil Nadu for this opportunity to take part in the discussion on the Excess Demands for
Grants (Railways) for the year 2012-13.

The document presented by the hon. Railway Minister shows an excess expenditure aggregating to Rs. 1674.66 crore. In my Arani Lok Sabha
Constituency, there is a long pending demand for an over bridge at Cuddalore — Chithur State Highway No. SH-9 near LC No. 80 km. 99/100-200 at
Polur Yard of Villupuram — Katpadi section Thiruchirappalli Division. The traffic density at this level crossing is very high. The Government of Tamil
Nadu has sponsored the above level crossing for construction into ROB. On its part, the Government of Tamil Nadu led by our beloved leader hon.
Puratchi Thalaivi Amma has issued the sanction letter in the first quarter of this year. So, I urge upon the Railway Minister to ensure the progress of
this project.

I would also like to take this opportunity to draw the attention of the Railway Minister regarding the need to expedite the new

Railway line from Tindivanam to Nagari involving a distance of 180 kms linking Vandavasi, Cheyyar, Arani, Arcot, Ranipet, Pallipattu which was
announced in 2006-07. Thus a new railway line will be laid and it would connect Tindivanam, Vandavasi, Arani, Cheyyar, Arcot. More than seven
years have elapsed but very little progress has been made in this regard.

It was surprising to note that in a meeting with the GM, Southern Railway which was attended by some MPs, the GM said that it will take about 80
years to expedite the Tindivanam — Thiruvannamalai new railway line project covering a distance of 70 kilometers. When I was surprised with this
reply, it was explained that sufficient funds are not there. Now that the Railway Minister is talking about mobilizing funds through Special Vehicle
arrangement, I would like to request him to accord priority to our industrially backward area.



I would like to draw the attention of the Minister of Railways to the fact that the Government of Tamil Nadu has already extended all possible
cooperation from its end. The land acquisition formalities have been completed for this railway project. Hence, there is no reason to delay this
project. I urge upon the Minister of Railways to look into this with all seriousness. Thank you.

SHRI THOTTA NARASIMHAM (KAKINADA): Mr. Chairman, Sir, thank you for giving me this opportunity to speak a few words on the Demands for
Grants of Railways. First of all, I would like to thank the hon. Minister of Railways for running special trains to Rajahmundry, East Godavari, Andhra
Pradesh on the eve of Pushkaram on behalf of our Chief Minister, Shri Chandrababu Naidu garu.

The Railway Minister has taken good steps to increase the overall potentiality of the railways without compromising the quality of services, and
security of the passengers. There is no hike in passenger fares, which extends relief to the poor.

I congratulate Shri Suresh Prabhu ji for announcing 'Kayakalp' which intends to set up an innovation council for business re-engineering and
introducing a spirit of innovation in the Railways. This way you can make your mark in the Indian Railways.

I observed that the plan outlay proposed is Rs. 1,00,011 crore, an increase by 52 per cent. There is an increase in the quota of berths for senior
citizens, pregnant ladies and disabled persons and also there is an increase of 67 per cent allocations for passengers.

I have to appreciate the Minister of Railways for his another decision, that is to mark the 100 years of the return of Mahatma Gandhi ji from South
Africa to India, the IRCTC is planning to promote the Gandhi Circuit to attract tourists. It is a very good decision. Every Indian must know about
Gandhi. These trips will inculcate patriotism in the minds of the young Indians.

A new Department for keeping stations and trains clean under the Swachh Rail, Swachh Bharat Abhiyan is a welcome step. Bio-toilets and
aeroplane-type vacuum toilets in trains will help to keep the railways clean.

There are some other good decisions which have been announced in the Railway Budget. They are: Operation Five Minutes Scheme to ensure
speedy purchase of tickets for unreserved class passengers; 200 more stations under Adarsh Station Scheme, provision of wi-fi at B category
stations; increasing the speed of trains from the existing 110 and 130 kmph to 160 and 200 kmph respectively in nine railway corridors; train
protection warning system and train collision avoidance system to control the accidents; booking of rail tickets 120 days in advance, which is a good
choice for the persons who will plan their schedule in advance, mobile application developed by the IRCTC provides the railway services on mobile
platform, SMS alert service really helps to inform passengers in advance about the updated arrival and departure time of trains at starting or
destination stations; surveillance cameras in select coaches and ladies compartments for women's safety without compromising on privacy is also a

good step.

All these decisions of the Minister of Railways will certainly be applauded by the people. I am thankful to the Minister of Railways for his
announcement to launch the works for third line between Kazipet and Vijayawada and also wi-fi access at Visakhapatnam railway station.

I want to appeal to the Minister of Railways that the division of Andhra Pradesh has brought so many unforeseen difficulties. I would request the
Minister of Railways to be liberal to Andhra Pradesh till we restore to the normal situation. There is a feeling among the people of Andhra Pradesh
that much help is not being extended to Andhra Pradesh in the Railway Budget. Some of the pending issues pertaining to Andhra Pradesh are:
declaration of Vizag as a railway zone; dedicated train to Delhi from Andhra Pradesh; railway lines including Vijayawada — Nidadavole — Jaggayyapet
— Vishnupuram; Kakinada — Pithapuram and doubling

works on Guntur — Tenali route; Obulavaripalle — Krishnapatnam have not found a mention in the Railway Minister's speech in spite of the State
Government agreeing to bear fifty per cent of the costs for the development of the lines. They need to be taken up immediately. They need to be
taken up immediately.

Finally, Sir, I would request the hon. Railway Minister to pay his fullest attention to the pending issues of Andhra Pradesh and extend a helping hand
to the people of Andhra Pradesh to stand on their own legs. Thank you.
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SHRI G. HARI (ARAKKONAM): Hon. Chairperson, Sir, I would thank you very much for allowing me to participate on an important subject concerning



the Railways, the lifeline of our great nation. The Appropriation Bill provides authorization of appropriation of moneys out of the Consolidated Fund of

India to meet the amounts spent on certain services for the purposes of Railways during the financial year ended on the 31%t day of March, 2013, in
excess of the amounts granted for those services and for that year.

While we debate on the above, I would like to bring to the kind attention of the hon. Railway Minister to an ongoing project. The Tindivanam to
Nagari railway line project has been an important railway line concerning the people belonging to Villupuram, Tindivanam, Tiruvannamalai, Vellore
and Tiruvallur. The work on the said railway line has commenced very long back. However, the work is moving at snail's speed, the reason being
paucity of fund. The need for the appropriation Bill arises because of delay in executing the projects which leads to cost-escalation. Therefore, there
is an urgent need to execute the ongoing projects on a time-bound basis so that we can escape from cost escalation. Therefore, I urge upon the
hon. Minister to look into it and provide sufficient funds for the early completion of this project.

Another thing which I would like to bring to the kind notice of the hon. Minister is about laying of another track in the sector between Kanchipuram
and Arakkonam via Tirumalpur. Presently, this sector is having only a single track due to which the railway operations are being affected causing

inconvenience to the general public. Therefore, I urge upon the hon. Minister to approve ancther track in this sector with sufficient fund allocation for
the same.

The hon. Minister is aware that Tirumala-Tirupati Temple is an important religious place attracting devotees from all over the world as well as
domestic devotees. Therefore, the railway line leading to this temple town always remains a busy sector. Therefore, I urge upon the hon. Minister to
direct the Southern Railway to lay another track between Arakkonam and Tirupati via Tiruttani. Presently, this sector is having a double line which is
insufficient to deal with the frequency of trains running between these sectors.

I hope the hon. Minister will look into it and do the needful in the interest of the people of Tamil Nadu. Thank you, Sir,
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THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): Mr. Chairman, Sir, let me first of all thank all the Members who have participated in this
very interesting debate. Actually this is Demands for Excess Grants for the year 2012-13. Let me remind the perspective. This is the year in which I
presented a Budget which was for the year 2015-16. The year 2014-15 is also over. This is the Demand for the year two years before, for the year
2012-13 and for the Excess Demands which were spent already.

Sir, as you know, the Constitution of India very clearly mandates the Government to spend money. The Executive could spend the money only when
it is approved by this august House of Parliament. There is also a possibility that the Executive could draw money from the Contingency Fund. But
there are again very well defined systems and procedures. But every amount that the Executive can spend has to be voted by this House and then
only we create a charge over the Consolidated Fund of India and then we can draw the money. This is very unfortunate that the money which is now



going to be approved by this august House was actually not voted by the Parliament, but we spent more than what was actually decided. Therefore,
the matter, as the Constitution demand, had to go to the Public Accounts Committee and the Public Accounts Committee very kindly agreed for this.
But they also mentioned that the Financial Advisor of the Ministry should ensure strict adherence to the financial discipline thereby reducing the
recurring phenomenaon of excess expenditure to the barest minimum, if not eliminated altogether.

So, Sir, we are performing a task which is not directly related to our Government. Our Government was elected to office only 15 months ago. But we
are trying to do something for the others because we do not believe in politics, we believe in the smooth functioning of the Parliament. We also
believe that democratic principles have to be followed. We also believe that we must make sure that the national interest is above everything else.
So, everything is sub-servient to the national interest. Therefore this is something which I hope the House will approve. The Public Accounts
Committee also said that you bring it to the House, so I am actually bringing it to the notice of the House. I am sure, you will take note of this. This
is also demonstration of the fact that this Government led by our Prime Minister, Mr. Modi, believes in highest principles of democratic functioning of
the Parliament. That is why we really want to move forward and we want to take it forward.

Sir, I am thankful to many Members who talked about it. But the Members talked about not necessarily the year that went by but the year which is
going to come. So, obviously, we should look up to the life; we should forget what has happened. Let the bygones be bygones and we should look up
to it. Many Members have talked about many new ideas for the current year as well as for the years to come. Let me just briefly try to respond to it.

As you are aware, the Budget was presented on 26t of February, the first Budget, the full Budget of the Modi Government. I am very happy to say
that the operating ratio for the year 2014-15 is one of the highest in the last seven years. So the revised operating ratio for the year 2014-15, which
is the full year of this Government, is the highest ever in the last seven years. I can give you the details, if you want because my good friend
Tathagata Satpathy asked a very valid question. But, I can tell you about that, if you want. This is the highest ever.

What is important is, this year we could create the highest ever infrastructure of 1986 kilometres. This is not our claim that in one year we created
it. What we are saying is, we commissioned it on one year. So, obviously this was going on. This was going on for years; you cannot construct a new
line in one year. It is nobody's claim. But what is important is that we could achieve the highest-ever completion rate. That is because, we put in
place all the issues that are necessary for doing that. Therefore, 1986 kilometres of total lines were created, which is highest ever; 1375 route
kilometres of electrification was completed, which is also highest ever; 723 kilometres of doubling was completed and we could lay down 1320
kilometres of optical fiber cable.

Sir, for connection to North East — there are many friends of mine — yesterday the Prime Minister signed a historic Accord with our good friends,
Nagas. That is not just an isolated act. The Prime Minister is not just trying to sign any Accord to score any point; this is part of our overall strategy
of North-Eastern development. We feel that that part of India which has been neglected must be integrated and therefore, Sir; in this year, we have
said that Barak Valley will be connected through broad gauge. In the next few days, we will actually start the passenger train. Arunachal Pradesh is
connected through Naharlugan, Itanagar; Meghalaya is connected through Mendipathar and foundation is new rail route has been laid for Mizoram.
Our target is to make sure that we connect all the important eight sisters that we have. Seven sisters were there; we added Sikkim and we have
eight sisters. So, we believe in sisters; we believe that sisters should be remembered not only on Rakhi day but also sisters should be remembered
always. Therefore, we are really trying to take it forward.

Sir, I want to take a few minutes to tell you something about the Budget strategy. I do not want to talk about the Budget again but only
implementation part. In the first quarter, that is from April to June, our total projected expenditure was Rs. 13,000 crore. We have actually incurred
Rs. 17,734 crore which is 134 per cent of the Budget. We have actually done doubling which is 125 per cent — all this capital expenditure — of the
Budget figure. New line is 130 per cent of the Budget figure. Gauge conversion is 108 per cent of the Budget figure. Electrification for the year is 116
per cent at Rs. 3072 crore. This is the amount actually spent. Also, the track renewal is 140 per cent of the Budget. I am saying this because we are
trying to spend the money to kick start the economy. The Railways have a bigger responsibility and I am not going into the numbers of how many
new lines we have laid etc.

16.00 hrs

I would like to talk about one point which my good friend Mr. Chandumaijra has raised. He is my real friend and he shares with me the good
langar prasad which he brings from Gurudwara. With his blessing, this year we are going to construct 1,300 ROBs and 5,554 RUBs. The total
expenditure is Rs. 54,834 crore. This is a quantum jump many times over what was done in the previous year.

Our target for passenger amenities is Rs. 154 crore and we have spent Rs. 160 crore. I do not want to go into the deep of all this. But the point that
I would like raise here is that we are incurring more capital expenditure than what was budgeted for this quarter. I am sure in the next nine months
we will exceed the target to make sure that we will actually kick start economy and will complete all the promises that we have made. I was just
reviewing each and every budget. Announcements have been converted into action point. It is monitored regularly through eSamiksha. I am happy to
say this today that within the first three or four months, 79 items of Budget have already been implemented. The list is also available on the
website. You can go through it. I will give the list a little later.

We have organised one of the highest ever programmes of outreach. We call it Rail Yatri Pakhwada. This is a fortnight for rail yatries, beginning from

26t of May, which is the first anniversary of this Government, to 9th June. It was for 15 days. In this period, we had 233 massive projects worth Rs.
400 crore were launched or completed for passenger amenities alone. There were 73 projects related to passenger amenities worth Rs. 550 crore,

16.02 hours (Shri Ramen Deka Jin the Chair)

My good friend Gopal Shetty was asking me about NGOs. About 7 million passenger interactions were done through railway officers and staff. All
types of NGOs whether they were Lions Club, Rotary Club, religious organisation or any other NGOs they were actually approached and brought here.
About 7,500 cleanliness and sanitation drives were done. As a result of which, I am not claiming that the Railways has transformed but the Railways
has improved. I got lots of messages everyday on my Twitter account about it. I am also surprised with the pictures of so many stations and other



places which have become much better than what they were before. Again I am saying that we have a long way to go but we have made a
beginning. I am telling you that this is the first quarter. This is the first time when I am making a quarterly report. This has not been done before. I
will make it a practice. We will put the information about the Railways on the public domain. Around 8,500 inspections have been done by railway
officials as a part of intensive safety drive. About 2,700 catering services checks had been undertaken. About 4,600 intensive ticket checking drives
resulted into Rs. 9 crore of revenue. So, this was a very comprehensive Pakhwada in which we have done all kinds of programmes. The film is
available with us. If you permit me, I will e-mail this film to all the Members of Parliament so that they can also know about it.

As [ said earlier, we had the Budget announcements. Many of them have been completed. I am just talking about a few of them. Hon. Members have
raised some issues. One of them is about the cleanliness. We have started E-catering in almost 2,000 trains. This is giving an option to the
passengers. Earlier you have to buy food which is served by the Railways. Now, E-catering provides a possibility or a choice to the passenger to
order food from any place. We have started a new programme for getting a feedback from the passenger while he is travelling. There is also a
programme where we will take his feedback after he completes his travel. Everyday we initiate about 4 lakh calls to find out as to what a passenger
feels about it. If he is facing any problem in between his journey, we will try to take corrective action. This is a new programme which we have
launched and it is also going on to make sure that it happens.

Now, I am coming to the question of laundry. Many people talked about it including my friend from Maharashtra. I agree with him. We have started
mechanised laundries to address this problem. We have already started about two or three laundries. Further we are going to launch, at least, 22
more in the next few years.

There are new ideas which we did, and my good friend Shri Gopal Shetty mentioned about them. Earlier, people have to buy bottled water. I have
mentioned in my Budget Speech that we would start a new system whereby people could buy water, not necessarily in bottle but through a vending
machine. We have started this on a pilot scale. We have already issued tenders. Already tenders have been allotted by IRCTC, Now, in the next
round we will cover even more stations. Then, people do not have to buy water bottle at Rs.15 or Rs.20. They can get it at a fraction of the price.
So, they will save money. This will also create jobs for thousands of people who will be actually running these machines.

We started the reservation programme. Now, in the IRCTC portal there are hundreds of complaints. We have changed the software and hardware.
Now, people are saying that it is really a seamless experience. Now, one can book a ticket in a few minutes. That is the new thing which we have
started.

I know that many Members had raised the issue earlier and said: "Where is the money to spend?" We signed an agreement with LIC for Rs.1,50,000
crore. So, in this year's Budget, there was a shortfall of Rs.17,000 crore. LIC's agreement gives us an opportunity to spend Rs.1,50,000 crore in the
next five years. So, even if we want, we can spend more. If we have the projects, we can execute them.

Some people mentioned about human resource. We are already doing human resource audit to make sure that all these issues related to this aspect
are addressed.

As regards accounting, there are a few recommendations made by the Bibek Debroy Committee. We are already implementing some of them like
accounting reforms, delegation, signing MoUs with some of the Zones. We have also done joint ventures. Many of you know that 17 States have
agreed to do a joint venture with us. What would it mean? Today, the projects are implemented only by the Railway Ministry. Now, we will be able
to implement projects with the participation of the State Governments. I will give you an example. The Government of Maharashtra has earmarked a
sum of Rs.10,000 crore from their Budget as capital for the Railway. This is unprecedented. The Government of Maharashtra has put a sum of
Rs.10,000 crore. Similarly, we have this experience in other States also. The Government of Odisha is also doing that. I am just giving you this
example. All the 17 States have agreed to set aside money from their Budget. With that money along with our capital can be leveraged so that with
the money set aside by the Maharashtra Government, we can implement the projects worth Rs.80,000 crore in the State of Maharashtra. We can do
the same thing in Odisha also. This is not just decided and agreed. As you know, this is signed, sealed and delivered. In the case of Odisha, we
already signed already three such deals and we are moving ahead with that.

We have already delegated most of the powers to the local government, local functionaries like General Manager and DRM so that they can do that.
We started port connectivity projects. We have already three such projects. One is to connect Dighi port; the second one is to connect Jaigarh port;
and the third one is between Gandhdham and probably the port in Gujarat.

One of the problems which we are still facing — I must admit this — is the punctuality problem. Many of the trains particularly going into Uttar
Pradesh and Bihar are having this problem. Also in the section between Delhi and Kolkata we are facing a lot of problems. That is because the
capacity in that segment is over utilized to the extent of 150 per cent. So, the number of trains which go through the same route are having a lot of
problems. In between, we had a double whammy. In Itarsi, there was an accident. Everything got burnt. In a record time we restored it but that
caused problems. In between, of course, there was Guijjar agitation in Rajasthan, which again caused disruption and caused delay in trains. This
issue - delay in trains — is still a challenge. I am trying to monitor it. I have improved it but I am not happy about it. I want to make sure that we
must bring in punctuality in the running of trains. The solution to that is in augmentation. You can bring in capacity improvement only when you do
doubling and tripling projects. These projects have to be completed. Unfortunately, it takes time to complete these projects. Therefore, we are
putting these projects on fast track, as I just explained to you. When that happens, we will be able to not only complete these projects but also
bring in punctuality in a much better way.

Some of my friends wanted to know about the bullet train. We are planning in many areas but this is something which is not at the expense of the
common man's services. The common man will get the best of the services. The Budget focused on him alone. This was an on-going idea for many
years, not just by our Government alone. But we are trying to find out the viability. For one line we have got a Report which has been presented by
JICA, the Japanese Government. We are trying to work on that.

We are also trying to introduce a system -- Key Result Areas -- for General Manager, DRM and Station Master, which will be properly identified so
that nobody can say that this is not his responsibility. So, somebody will be responsible. We want to fix the responsibility so that they can take it on



them.

In case of Mumbai, I absolutely agree with you, that in Mumbai 75 lakh passengers travel everyday. This is the highest number amongst any city;
and in fact, it is their lifeline. The Railways lose a lot of money. There is a concept that the Railways make money but the Railways lose a lot of
money in that particular segment. Our idea is to improve the system in Mumbai by bringing in Mumbai Urban Transport Project —III, which attracts
huge investments. We have already signed an agreement with the Government of Maharashtra. We will take it forward. In between, if you want to
make any suggestion, I declare it just now, on the floor of this House that we will create a portal for ideas for Mumbai Transport System. Everybody
can give ideas about the solution. If these are better, we will accept them and implement them. But let us not think that we are not trying to do
things. We are trying to do as much as possible for Mumbai.

Station development was talked about. We have ideas and we are working on two-three areas. One is that the Railways themselves will develop
some stations. The Cabinet has approved a proposal to develop 400 stations, which are all A and A+ stations in India on a very transparent system.
Anybody can come and start bidding for it; and the bid again will be put on the website. So, this will be the most transparent exercise. I would
appeal to all the Members of Parliament to let this news go to everybody so that more and more people should participate. This can get us the
maximum benefit in the shortest time and can also get some money that my good friend Prof. Chandumajra was talking about.

It was complained that MPs are not being invited for some of the functions. I take it very seriously. I have told all my officers that we will take
individual action if the hon. Members of Parliament are not treated with the type of respect that they deserve. It is a very clear instruction issued and
nobody will be allowed to flout it. We have, in fact, to an extent gone a step ahead and set up Zonal Committees, which will be chaired by the
Members of Parliament. I hope, you all must have got the letter.

SOME HON. MEMBERS: Thank you.

SHRI SURESH PRABHU: I have already done that so that you will be able to work and implement some of the ideas that you have in your mind. You
will be supervising it. This has already been decided.

We have also decided about the reservation. You must have got my letter in this respect. I know that the Members of Parliament have this complaint
that while they try to make reservation, they send letters. I said that there have been some misuse. I do not want the name of any of the Member of
Parliament to be spoiled for no fault of his. Therefore, we want to make sure. I have got acknowledgment from many of them. Some of them may
not have got it. I will send them again if anybody has not got it. But we are trying to work on that.

On energy, my good friend, Shri Om Birla has talked about a very good idea -- why not we generate our own energy. In fact, let me tell you that
when I was a Minister of Power and Shri Nitish Kumar was the Minister of Railways, I went to him and told him that we will set up a joint venture.
So, we are setting up a project called Nabinagar Project in Bihar, which will be owned by the Railways and the NTPC jointly. But we are also trying to
work with the Ministry of Power. In fact, in the next few days, we will sign an MoU so that we will jointly own some of these projects. In the
morning, [ attended a programme; and we are trying to solarise all the Railway operations. So, solar energy will be generated to the maximum
extent. Energy is our focus area. Therefore, we are working on it as well.

One hon. Member mentioned about police -- why not bring the GRP. anueft arer faegper 21l &) snued) uen @lon s Jifdener & @ wiofer 3fi JYeuazen s 6l
Rder 3| wiftn Al a1 3261 o oo At A A WReR Hl wiiger B R ol oz A 2 R dor 2ft aca AR @Y 2 R en, 36131 Rorell 6 oft [
am s Reder! st dfte aifs vo Riffer: diffrl aef & anft off alfder o2 261 § Afder smudt 2w s smuer Fsma Regpe a3 & R A& el 3§ sAaa) senar ool
aifae,

ueh K 3l 9 assolt ared § St an gy difus i swprer 3 amest @5 sany o1 3 Koot st sren sieET e & Pl eftsat 2, ot vas Sug el & Fuz A ) d s
arere1 arer et A g3 8 Rog s, gf¥erm 23, Slot 2¥d1, $ond Pt en Rz 213, a1 2l A ol Reoreft B 3 s ama it &lvor arsw stz g 2ner Prerass Yer @ AG @wIo! DI
@ W e As rRlagn aga & sied] o iz As wrlagn et P &l 3 & el H & 3wlls 3| pe il o e e e, S sy sPciawT e Sit of e e
e fs aAorer 2012 3 saom sereT wrd g, F smud e aisar & s aAorr 2014-15 3 saot v oft vadta warse xraf ol e

romufer Sft, sifSen & o sl of ysua e e, 3AP a2 3 dol adr e &) 3l feen ft &t wier i &t ara wdl 8, 33 ary 3 off S1w2 e 110 S B 21a wasa o
el 2 fop Forer $31 aond a1 B I Tl I IumIe ordl fpen 2 aftw w1g &I wol &) & wE won & aifge) anf3am # S Seooterrer Sit t wmy #ft, e aft geror dam
fopem em) amuel v ofw ud O @i 3 oft war 2, 3AP e oft Ea $1 gemE mﬁqﬁﬁmmﬂfﬁmsﬂZ%i{m&éﬁ.

St aitarer gt Sft o war fe ge wiitrer wor ardll & fére e 8) ac wirer avor @ sft tavet &) it s Srore S wddt &, Joreht 2 & v v aft Efwr @Y ame a1t e
ome| gl AW P dier wad & i davt @ serar ense) 53 dckar wer &t srwea 3| wfS s wE e el ot & ach At oft wgr w1 aedl @ awdde gt o ser
g3t @l ol st f&en At 308 aweftw bl 521 IR @1 Wnael e P e 6l Saric I @R &) v fere 3 fewe b e ot w6l afierer 9% R &) swet
sfiwericom & za1 &) ol off a1 Swer-weaflz B a2 3 war & snuesl i &, dior-ar et Aol s, TRz weaflz delt wr gl Rven) asi B Rrcrar ot gotae aet 22 &, &2
giotae 3 o @2 33 Jxmel i wiférer & oreer i #ft SR e wier Sft @ aeen off AE & R aps St Wi ersA et & ordl &) g ol @l 3iGd Fewral oI b fere
33tpies e wif¥ske &, ag Biell siedt ugt dlen, aa a9 a1zt ot @i off crsa et w2 A3 bt 2 218t & Ry forsft 8ty 21 Sit anret e 8, 331 oft 3et ura ordl emdd aa
I gadt 3Gl ordf agelt; Yem aeat b e & wdts agreft ush, emefiferdt omeft u2sht afie aldt of 8, st oft ezmor YoM USemM,| 3o1 clleil disil uz oft B9 remar & 3B F
2fzfes e @iyl ¥ fisa o #@der i Es3 so7 fipu, dftca vaerifar v s 3 ARBles U @ifyE gF g &, aa A beon ol gam en 3P 9 ardiar 3 & ARt
seel &8 891 82 gom asdts Wi w1 golae & dfdole of vyae & ) 3wt amn s oft den i aw Bk a1ger 3o & fom ardf &) Sra g Sowt S A aeft sk At
Aoz o2t gt adls A aer uroell; s3ent dlean e & e,

g ar oft 18 & i voryadic &t oft e ) s WRRn Wl g2 @6l B e A WWR P A WP Wl uSen wiifds sy Rl gfert vt ot &) s wifdier wH! [
Al IFRWI2 GARE 52 W I 9166 @2 A 3E) Aot arcl f&all 31 $21 2= A e urg o 21 s 3free dider a1 e g w2 &= srn & mifde et 3 St veraEic 8
@I &, 3AW @2 3 AT el AW gt Afderons o Wl of wnbl st e adt & g g oft admoen area & e s & aneftale A afdcens # scen oW aa @ &) e s
A R afiicrons B Qokacat g &l st ot 2 xg9h @l A5 aAorer 2008 it 900 wats @i wsic e, aA o 2009-2010 # &6 2t @wAs e e, aAoer 2010-2011 3
a6 2t @IS BT 1 33 e agiae aA o 2015-2016 ¥ wie 3 1452 wits suw we have earmarked for the State of Tamil Nadu, increasing it from Rs.809
crore. I am not saying that we are very happy with this. We want more and, therefore, I am very happy to say that the Chief Minister of Tamil Nadu
has agreed to sign an agreement with the Government of India. That will allow us to undertake more projects. But you can imagine that finally Tamil



Nadu is one of the 29 States we are trying to do justice like Odisha. The Chief Minister of Odisha has personally said that he has got more than ever
imagined in this budget. But that does not mean that Odisha is happy because they want more.

Tamil Nadu got much more money, but that does not mean that they have got everything they wanted. But they must look at it in relative terms.
Therefore, to make it happen and to see that we fulfil it, we are trying to make a company which has the State Government. I will meet the hon.
Chief Minister and try to take it forward.

So, I am really thankful to all the Members for providing this opportunity to come closer to all the people again, through you. and to let them know
about the progress that we have made. Therefore, I really thank all of you and look forward to more support in getting this Bill passed.

Thank you.

HON. CHAIRPERSON : Hon. Members, I shall now put the Demands for Excess Grants (Railways) for 2012-13 to the vote of the House.

The question is:

"That the respective excess sums not exceeding the amounts shown in the third column of the Order Paper be granted to the President

of India, out of the Consolidated Fund of India, to make good the excess on the respective grants during the year ended on the 31%t day
of March, 2013, in respect of the heads of Demands entered in the second column thereof against Demand Nos. 8, 10 and 13."

The motion was adopted.
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